I THE CENERAL ADMINISHRAT IVE TRIBUNAL 2 HYDERABAD BENCH

AT HYDERABAD

O.A.NC. 403/97 Date of Order 3 24.11,98
BEIWEEN 3

ls G.Sanmbasiva Rao 14, Ch . Nancharaiah
2. G.,V.Ramana 16, K.Appa Rao

3. G.Pedakapu 16, M.Trimurthulu
4, G,Venkata Rao 17. U.Someswara Rao
5. A,Venkateswara Rao i8, U.,Mohana Rao

6. L.U.S.Babji 19, B.Appa Rao

7. T.V.V.Satyanarayana 20, G.NageBRaju

8. Ch.R.G.DeekShitU.lu 21. R,S5ubba Rao

9. P.V.V.S.L.Sarma 22. G, K.Ramesh
10.J.V.Ramana . 23. R,Prasad
11.M.,Subba Rao 24, M,Vijaya Prasad
12,FK.Satyanarayana

-13.D.V.V.T.Satyanarayana 20+ KeHema Sekhar .. Applicants,

AND

*¥, Union of India, rep, by the
Secretary, Telecommunications,
Sanchar Bhavan, Ashoka Road,
NevwDelhi,

2, Chief General iBnager,
Te lecommunications,
A,P.,Circle, Hyderabad,

3. Telecom District rBnager,

Warangal, » ¢ Respondents,

Counsel for the Applicants ee M, PN, A,Christian

Counsel for the Respondents s Mr.V.Rajeswara Rao
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